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been constituted separately for each natIOn-
alised bank at the dlstnct level However, 
under the lead Bank Scheme a Dlstrtct 
CoordinatIOn Committee (DCC) consISting 
of representatIVes of banks and Govern-
ment offICials of the Government develop-
ment agenctes has been constituted The 
meetings of thIS commIttee whICh are pre-
sided by the Dlstnct Canedors are held on a 
quarterly basIS The Commntee reVIews the 
performance of banks under the Annual 
Credit Plans Including Government spon-
sored programmes and ensures coordIna-
tion between banks and Governmen~ devel-
opment agencIes In additIOn, an enlarged 
forum of the above committee known as the 
District level ReView Commrt1ee (DlRC) 
meets on a half yearly baSIS local Members 
of ParhamentIMembers of legIslative As-
semblies are Invrted to the half yearly meet 
109 of DlRC 

Opening of Branches of RBI 

8410 SHRIR JEEVARATHINAM W,ll 
the Mlmster of FINANCE be pleased to state 
whether Government have any proposal to 
open branches of the Reserve Bank of IndIa 
In Important citIes In order to streamline the 
functlOntng of the natlOnahsed banks In the 
cItIes of bUSiness centres Itke Colmbatore In 
TamIl Nadu? 

THE DEPUTY MINISTER IN THE 
MIN ISTRY OF FINANCE (SHAI ANll SHAS-
TRI) Reserve Bank of IndIa has reporteri 
that, at present, It has no proposal under 
consideratIOn for opening of new branches! 
offICeS In any State In the country 

Development of Tourist Spots 

8411 SHAI PRATAPRAO B. 
BHOSAlE. w,n the MInISter of TOURISM 
be pleased to state 

(a) whether Government have receIVed 
proposals for the development of some more 

tourISt spots upto InternatIOnal level dunng 
the current as well as next year, 

(b) If so, the details thereof, State and 
Territory-wISe separately for each year; and 

(c) the actIOn taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARllAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF TOURISM (SHRI SATYA PAL 
MALIK) (a) to (c) The development of 
tourtsm IS prtmarllly the responslblltty of the 
State and UnIOn Territory Governments 
However, Department of Tourtsm extends 
finanCial assIstance for strengthening of 
tourtsm Infrastructure on specifiC proposals 
based on their merits, availability of funds 
and Inter-se pnontles 

Savings Schemes 

8412 SHRI PRATAPRAO B 
BHOSAlE Will the Mlmster of FINANCE be 
pleased to state 

(a) whether some finanCial institutIOns 
owned/recognised by Government are en-
gaged In collectIOn of money through their 
varIOus savings schemes. 

(b) whether some prIVate fInancial insti-
tutIOns are also engaged In collectIOn of 
money through their different savings 
schemes, and 

(c) If so, the details thereof separately In 
respect of financial InstitutIOns owned by 
Government, financial InstitutIOns remgntsed 
by Government and prIVate flnanctallnstrtu-
tlOns? 

THE DEPUTY MINISTER IN THE 
MlNlSTRY OF FINANCE (SHAI ANIL SHAS-
TRI)' (a) to (CI' Funds from publIC are 
collected by the commerCial banks through 
vanousdeposltschemes Some of the banks 


